hl TEM NO. 4 COURT NO. 2 SECTION 111

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).15650/2003

(From the judgenent and order dated 10/12/2002 in WP No. 9545/2001 of The

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA & ORS. Petitioner(s)

VERSUS

M S. BALDEV SPI NNERS PVT. LTD. & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )

WTH SLP(C) NO. 10198 of 2004

(Wth prayer for interimrelief and office report)
SLP(C) NO 10447 of 2004

(Wth prayer for interimrelief and office report)
SLP(C) NO. 15651 of 2003

(Wth prayer for interimrelief)

SLP(C) NO 15652 of 2003

(Wth prayer for interimrelief)

SLP(C) NO. 15653 of 2003

(Wth prayer for interimrelief)

SLP(C) NO. 15654 of 2003

(Wth prayer for interimrelief)

SLP(C) NO 15655 of 2003

(Wth prayer for interimrelief)

SLP(C) NO. 16287 of 2004

(Wth prayer for interimrelief and office report)
SLP(C) NO. 1896 of 2004

(Wth prayer for interimrelief and office report)

SLP(C) NO 19768 of 2003



(Wth prayer for interimrelief and
SLP(C) NO 2102 of 2004

(Wth prayer for interimrelief and
SLP(C) NO. 22336 of 2003

(Wth prayer for interimrelief and
Civil Appeal NO 3075 of 2004
(Wth prayer for interimrelief and
Cvil Appeal NO 3360 of 2005

(Wth office report)

Date: 31/03/2006 This Petition was

CORAM :

office

office

office

office

call ed

HON BLE MRS. JUSTI CE RUVA PAL

report)

report)

report)

report)

on for hearing today.

HON BLE MR JUSTI CE DALVEER BHANDARI

For Petitioner(s) M. A ay Siwach, Adv.

M. T. V. George, Adv.

For Respondent (s) M . Subranoni um Prasad, Adv.

Ms. Kawal jit Kochar, Adv.

M.
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Sarwa Mtter, Adv.for

Co.

.M Nanawati ,

oci ates
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
Leave granted.
The appellants to file the infornal paper books consisting
of the

records of the | ower courts. The paper books may be prepared

any nmanner not necessarily by printing.

(Usha Bhar dwaj ) (Madhu Saxena)

Court Master Court Master



